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IN THE HON'BLE NGT OF DELHI AT NEW DELHI
Original Application No. 17/2022

Tn the matter of

APPLICANTDr. D.S. Kataria & Anr
VERSUS

RESPONDENTSGovt, of NCT of Delhi & Others
(Through Mrs. Richa Kapoor, Counsel for DJB)

Hon'ble NGT has directed in its order dated 20.12.2024 that "The CEO,
DJB is directed to make arrangement for taking over possession of the land

allocated by DDA to it latest by 31.12.2024 and thereafter, as agreed

payment of balance amount may be made by DJB to DDA latest by

31.03.2025".
In compliance of Hon'ble NGT orders, the land has been taken over by

DJB from DDA on 30.12.2024. The undertaking for making the payment by

31.03.2025 has been given.

Ends.:
Possession letter1.
Handing Over/Taking Over Map

Undertaking for making balance payment

2.

3.

(P. K. Atray)
CE(DR)Pr-I

n .. . Engineer (Dr) P-lDelhi Jal Board, Govt, of NCT of DelhiVarunalaya Phase- ll. JhandewalanKarol Bagh, New Delhi-110005
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DELHIDF.VELOPM EST AUTHORITY
OmCE OFTIIE EXECUTIVE ENGINEER

SOUTHERNrnojEcr DIVISION NO.I
OFFICE COMPLEX,NELSONMuidcli

VASANT KUNJ.NEW DELin-110070
PHONENO:•011*26122318

EMAIL ID:- ftipdlddi@tmill.com
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F1(II)AE-II/SPD-1/DDA/2024-25/ JogD fcTPF:31.12.2024

The Executive Engineer (C) DR-XIV,
Delhi Jal Board,
SPS Najafgarh, New Delhi -110043.

: Possession of land measuring 12208.57 Sqm to DJB Khasra
No. 1225/2, 1228/2,1230/2 8i Partly 1231at Rangpuri and
Mahipalpur area under Bljwasan Constituency (AC-36),
Delhi for construction of STP Reg.

Reference : DL(IL) letter No. F.LD/IL/0001/2022/6ovt/32-IL-ni/1930
dated 28.11.2024.

Subject

r
i

In context of the above cited subject and reference,It is informed that in the
matter of "DS Kataria 8i Anr Versus Govt of NCT of Delhi and Ors vide OA
No. 17/2022", the Hon'ble NOT In Its last hearing dated 20.12.2024 has directed
DDA to handover the physical possession of the afore-said land measuring

12208.57 Sqm to DJB by 31.12.2024 for construction of STP and also directed DJB

to furnish an undertaking to DDA for making the balance payment of Rs.
8,84,62,250/- by 31.03.2025. In compliance of the afore-said direction of Hon'ble

NOT, this office has physically handed over the said land to DJB on 30.12.2024

(Copy of handing over / taken over is enclosed).However,no undertaking regarding

balance payment to DDA has been furnished by the DJB yet.
Therefore, It is requested to furnish an undertaking affidavit for making the

balance payment to DDA by 31.03.2025 as directed by Hon'ble NOT In its last

hearing dated 20.12.2024.

I
\

This may be treated as Most Urgent

#3As above.

m-s. \̂v>/1(&/ JAL
t&r' i. Member (Dr) Delhi Jal Board, NGCTD,Varunalaya, Ph.II,Karol Bagh, New Delhi -

110005 for kind Information & necessary action.
2. CE(SZ)DDA for kind Information.
3. SE/SCC-2/DDA for kind Information please.
4. DD(IL)DDA, for Information and necessary action.
5. AE-II,SPD-l/DDA with the direction to pursue the matter with DJB.
6. Office Copy.
7. Guard File.

jrfiltlHft SfUlUdl,
SfiStvft qftqloMi T35 -1

î . VT«, n+ici JOI

Chief Engineer (Dr) P-|Delhi Jal Board, Govt, of NCT of DelhiVarunalaya Phase-ll. Jhandewalan
Karol Bagh, New Delhi-110005
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Chief Engineer (Dr) P-l
Delhi Jal Board, Govt, of NCT of Delhi

Varunalaya Phase-ll, Jhandewalan
Karol Bagh, New Delhi-110005
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DELHI JAL BOARD: GOVT. OF NCT OF DELHI
OFFICE OF THE EXECUTIVE ENGINEER (C) DR-XIV

SPS NAJAFGARH: NEW DELHI - 110043
Email: - eecdrl4@gmail.com

Ko AzadlKH
Amrlt Mahotsav

Dated:13.01.2025
No. DJB/ EE(C)Dr-XIV/2024-25/
To,
The Executive Engineer,
Southern Project Division No.1
Office Complex, Nelson Mandela Marg,
Vasant Kunj, New Delhi -110070,
Email: eespdldda@gmail.com.

Regarding possession of land measuring 12208.57 Sqm to DJB
Khasra No. 1225/2, 1228/2, 1230/2 & partly 1231 at Rangpuri
and Mahipalpur area under Bijwasan Constituency (AC-36), for
construction of STP.

Letter bearing no. Fl(II)AE-lI/SPD-l/DDA/2024-25/1080
dated 31.12.2024.

Subject:

Reference: 1.
Sir,

A piece of land measuring 12208.57 Sqm was allotted to Delhi Jal Board at
Khasra No. 1225/2, 1228/2, 1230/2 & partly 1231 at Rangpuri and Mahipalpur for

the construction of STP. Accordingly, a sum of Rs. 21,90,99,342/- was deposited to

DDA vide Demand Draft (Bankers Cheque) bearing No. 013817 dated 29.08.2024
drawn on State Bank of India favouring Delhi Development Authority as per their

demand letter.
Further, a revised demand amounting to Rs. 8,84,62,250/- has been received

due to revision in rates. The revised additional amount Rs. 8,84,62,250/- has been
approved by CEO, DJB and the demand for the same has been raised to treasury of

DJB for making the payment at the earliest.
It is hereby undertaken that the payment shall be made to DDA by 31.03.2025

or as soon the funds are made available to DJB.

Enel: As above

(PKSharma)
Executive Engineer (C)DR-XIV

Chief Engineer (Dr) P-l
Delhi Jal Board, Govt, of NCT of Delhi

Varunalaya Phase- ll , Jhandewalan
Karol Bagh, New Delhi-110005
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